I8 THYS CENIRALZOMINISIRATIVE TRIBUNAL
CALCUTTA BENCH
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Present ¢t Hen'ble Mr. S, Biswasas, Administrative Member

Hen'ble Mr. A. Sathath Kham, Judieial Member

. . Ganga Mendal
. _vs.

3,8, Railwsy

. Far the Amplicaat ¢ Mr. K, 3arkar, Caunsel

Fer the Respendsnts: Hr., P, Chatterjee, Caunsel

Date of Order 3 24.02.2003
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MR. A.SATHATH KHAN, JM
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Whemi:haiaasa is taken up fer hearing te-day, the 14,

Couns=sl for the apnlicant submits that the apirlicant has get
thes relief, Therefere, the abeve matter has beceme infruectweus.

Accerdingly, the abave O,A, is @ ismisséd as having becema infruc-

+tunens., Ne cests.,

-
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